“Central Administrative Tribunal, Principal Rench

ReA. Mo, 27872001 In
O.A. No.2436/9g :

“New Delhi this the 13th day oféBQbé@M%anO!

Homfble Mr.Kuldip Singh, Nember €J)
Hom ble Mr.M.P. Singh, Member(a

4

Ofn Prakash Shukla and Others <. Applicant
Versus

-Unilon of India and chers <« Respondente

ORDER BY CIRCULATION

Hon ble Mr. Xuldip Singh. Member (1)

The presént RA No.278 of 2001 has been Filed by
the applicants for.réview of the order passed in 0A 2436
O% 1988 on 14.11.2000.
S 2. In the RA the applicants have taken more or less
the same grounds to argue the RA, which they had taken
while arguing the OA. While delivering the judgment, all
the rounds were taken into consideration and thereafter
dirémtions‘ Qere given in para 8 and 9 directing 'the
espondents  to declare thé results of the examination
conducted by the department for promotion of persons
including the applicants to the post of Supervisor and
give promotion to those who qualified in the saile
examination .in accordance with kules and the respondents
cshall  also tgké initiative to create more posts in Group
'C’ or promotional categories for promotion of Group "b'
emplmyeés in  accordance with their wﬁ letter dated
3.12.1997, Novfresh error has been pointed out which may
call  for review of the order and moreso the RA deces not
come within the ambit of Order 47 Rule 1 CPC read with

Rule 22(3)Y(F)(1) of the Admin“strative Tribunal s Act.
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| In wview of the above, nothing survives in the
| o . ¥ . | . . .
i RA, which is ~accordingly dismissed.
|

| (M. P. SINGH) (KYLDLP SHNT
| MEMBER (A) MEMBER  {41)
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